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=% TREGT i< TSHE AT

% feeett, 19 |7+, 2025

3. 1270(H).— FealT TLHL, TG TR AT 1956 (1956 1 48) (o o zae
THTA ITH ATTAAH gl AT §) il €T 3F sl IT-eITT (1) FTT T&T LhAT T TN F2d g0, g THTLTT
B ST % TATq o Te I39T 57 % AR 57T § NH146 (qA@vy/ aaqme |igd) & Bsire .47, 10.380
o f.41.15.820 (THSTA/THSIUH FIATAL, STHIAT) TH F G-FIE 6 HA (AT H0/95e eees aied
2-AA/4-A T FATAT AT(R), ATLEAV, Tawe ST TATAT o A TS & [0 ag 7 sTufera g Srer
Tfer auie S ST | T AT §, UE i AT oS F F O e i S w g |

Fre AT =A<, ST 3% G # Baas g, I Afaf=am &t amr 37 it IT-am27 (1) F e qarh
TSI o o0 UHT qIF o ITANT 92 TSI | TH ATSEAAT & TR f A & ShHE & 6 Fia< st
AT TR T TT

UHT ST SATTIRT TAT TTEHRTL, AT ATAAR(T STTAFET (T576d), AR ol forfgd &9 § w&qa
£ IO T A IHF AT AT BT S i ey wifesry, srafkeat # st = A
et farfers ToraT ST q ST T STa9 a7 3% UHT Sairal 0l gaars & TETG J2T UHT ST S Fieed
& TET, TTe T2 g, o0 47 wIieary aaeds a0, saer g AT a1 Il T ATATT HT THT T
ST T AT |

1840 GI/2025 )
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I AT T AT 3T T IT-ATT (2) F el qeqq Irrerhrr ger f&Far wr #ws ot swaer
faw g |

TH ATEAAT & AT A ATl qIH % L@ T AT A TAT IMAFNET F 36 wATAT §
IqASH B 3T IAHT Baag ARRAT g fArervr o ST ahar 2 |

AL

HET T4 TS & TR ool & NH146 (TFE@er / S9me |fga) & s .4 10.380 & .#1.15.820
(TESTSA/THSITH FrEtad, SEARR) % forg sreiw it ST areft =T AR st =T aiga

o 1 & fera e
TS T ATH: TET T N T 9 R
EATE] AT HEAT g FT v || R || T e CREICER T
Hea (RISIREEIE) (FFRT)
1 2 3 4 5 6
AT T ATH: AR
T T AT A=
1 10 LTS -5 0.135 (FAX) 0.135
2 104 BELI [GIEE] 0.144 (FFAT) 0.144
3 365 qCHRT IEIEGIEEIE 0.812 (F%aT) 0.812
4 370 GREARA] oJ-STeT 0.006 (FI¥) 0.006
5 372 BELI T 0.68 (FAX) 0.68
6 373 IGEl IGIEE] 0.117 (F%FaT) 0.117
7 374 LTS S 0.06 (FAX) 0.06
8 375 IGEl IGIEE] 0.147 (F%aT) 0.147
9 378 BELI @ﬁ%ﬁ/& 0.351 (FAX) 0.351
10 382 BEL [GIEE] 0.17 (FFAX) 0.17
11 383 BEL [GIEE] 0.09 (FAX) 0.09
12 384 BELI EIEE] 0.063 (FTX) 0.063
13 385 BEL [GIEE] 0.077 (%X 0.077
14 386 BELI EIEE] 0.025 (FTX) 0.025
15 393 IGEl G} 0.677 (37 0.677
16 394 IBELl sfefa 0.514 (F%aT) 0.514
17 395 TCHRT EICACIE: 0.044 (ZFaT) 0.044
18 396 LTS S 0.576 (F2a¥) 0.576
19 397 qCHRT TIET AT 0.564 (FaT) 0.564
20 398 IGEl G} 0.001 (37 0.001
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21 405 TR T 0.008 (ZFa7) 0.008
22 406 qCHRT TIeT AT 0.017 (FA7) 0.017
23 53 GRCORA) REEEl 0.002 (FF47) 0.002
24 56 R it 0.005 (ZF=a7 ) 0.005
25 57 IBELl ot 0.79 (FFaT) 0.79
26 59 fasft i 0.018 (F47) 0.018
27 60 R % 0.183 (ZF47) 0.183
28 67 GECORd] T 0.088 (ZFa7) 0.088
29 69 fasft i 0.812 (3F47) 0.812
30 7 RGO -7 0.08 (FFaT) 0.08
31 72 TR oJ-STeT 0.031 (Z%a7) 0.031
32 77 fasft i 0.463 (ZFIT) 0.463
33 78 REL i 0.069 (FF47) 0.069
34 79 fasft i 0.359 (ZFI7 ) 0.359
35 8 IGEl IGIEE] 0.215 (F%aT ) 0.215
36 80 fasft it 0.117 (FFIT) 0.117
37 81 IGEl IGIEE] 0.141 (3T ) 0.141
38 82 IGEl IGIEE] 0.012 (F%aT) 0.012
39 84 BE(l it 0.572 (z%4%) 0.572
40 86 REL it 0.63 (FFaT) 0.63
41 87 BE(l EIEE] 0.002 (z%47) 0.002
42 88 IGEl IGIEE] 0.014 (F%aT) 0.014
43 89 BE(l it 0.128 (Z%4%) 0.128
44 9 BE(l it 0.089 (z%4%) 0.089
45 91 REL it 0.006 (FF47) 0.006
46 92 BE(l it 0.121 (3%a%) 0.121
47 97 BREL it 0.939 (FF7) 0.939
48 99 GECORA] S SRl 0.045 (ZFa7) 0.045
T T ATH: FAAT TS0

49 221 LT q T 0.115 (F%77) 0.115
50 224 Rl i 0.705 (ZFa7) 0.705
51 225 GECARA} T 0.055 (F%a7 ) 0.055
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52 227/1 IGEl IEIEE] 0.528 (gFaT) 0.528
53 227/2 BEil it 1.315 (FAT) 1.315
54 228/1 BEil it 0.033 (F47) 0.033
55 228/2 IGELl IBIEG] 0.416 (33T ) 0.416
56 228/3 IGEl IElEE] 1.147 (A7) 1.147
57 243/2 IGEl IElEE] 0.635 (gFaT) 0.635
58 244 REL it 0.078 (F47) 0.078
59 245 GECARA} -5 0.175 (FFaT ) 0.175
60 246 IGEl IGLEE] 0.341 (33T ) 0.341
61 247 fasft i 0.272 (3F47) 0.272
62 250/1 REL i 0.002 (FF7) 0.002
63 REL i 0.001 (FF4T) 0.001
64 250/3 BE(l GIEE] 0.002 (F47) 0.002
65 71 IGEl IGIEE] 0.773 (33T ) 0.773

FA AR 17.802

[T.9. SAG/38010/10/Sagar Ring Road-11/LASA/2022/3(a)/3A]
o FHE, s

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th March, 2025

S.0. 1270(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation
of NH146(Including realignment/Bypasses etc.) in the stretch of land from design Km 10.380 to Km 15.820 under
(SDO/SDM Office, Jaisinagar) in the district of SAGAR in the state of MADHYA PRADESH, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer (Revenue),
Sagar in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling on NH146 (Including
realignment/Bypasses etc.) in the stretch of land from design Km 10.380 to Km15.820 under

(SDO/SDM Office, Jaisinagar) in the district of SAGAR in the state of

MADHYA PRADESH.

State: MADHYA PRADESH District: SAGAR

Sl. No. Survey/Plot Type of Land Nature of Land Area Area

Number (in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Jaisinagar
Village: Talchiri
1 10 Government Bhujal 0.135 (Hectare ) 0.135
2 104 Private Irrigated 0.144 (Hectare) 0.144
3 365 Government Irrigated/Abadi 0.812 (Hectare ) 0.812
4 370 Government Bhujal 0.006 (Hectare ) 0.006
5 372 Private Irrigated 0.68 (Hectare ) 0.68
6 373 Private Irrigated 0.117 (Hectare ) 0.117
7 374 Government Bhu jal 0.06 (Hectare) 0.06
8 375 Private Irrigated 0.147 (Hectare) 0.147
9 378 Private ggr%?]eedrc/ial 0.351 (Hectare) 0.351
10 382 Private Irrigated 0.17 (Hectare) 0.17
11 383 Private Irrigated 0.09 (Hectare ) 0.09
12 384 Private Irrigated 0.063 (Hectare ) 0.063
13 385 Private Irrigated 0.077 (Hectare ) 0.077
14 386 Private Irrigated 0.025 (Hectare ) 0.025
15 393 Private Iriigated 0.677 (Hectare ) 0.677
16 394 Private Unirrigated 0.514 (Hectare ) 0.514
17 395 Government Chota ghass 0.044 (Hectare ) 0.044
18 396 Government Road 0.576 (Hectare ) 0.576
19 397 Government Small Grass 0.564 (Hectare ) 0.564
20 398 Private Irrigated 0.001 (Hectare ) 0.001
21 405 Government Bhujal 0.008 (Hectare ) 0.008
22 406 Government Small Grass 0.017 (Hectare ) 0.017
23 53 Government Road/Kacchi 0.002 (Hectare ) 0.002
24 56 Private Irrigated 0.005 (Hectare ) 0.005
25 57 Private Irrigated 0.79 (Hectare ) 0.79
26 59 Private Irrigated 0.018 (Hectare ) 0.018
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27 60 Private Irrigated/Commercial 0.183 (Hectare ) 0.183
28 67 Government Rasta 0.088 (Hectare ) 0.088
29 69 Private Irrigated 0.812 (Hectare) 0.812
30 7 Government Bhujal 0.08 (Hectare ) 0.08
31 72 Government Bhujal 0.031 (Hectare ) 0.031
32 77 Private Irrigated 0.463 (Hectare ) 0.463
33 78 Private Irrigated 0.069 (Hectare ) 0.069
34 79 Private Irrigated 0.359 (Hectare ) 0.359
35 8 Private Irrigated 0.215 (Hectare) 0.215
36 80 Private Irrigated 0.117 (Hectare ) 0.117
37 81 Private Irrigated 0.141 (Hectare ) 0.141
38 82 Private Irrigated 0.012 (Hectare) 0.012
39 84 Private Irrigated 0.572 (Hectare ) 0.572
40 86 Private Irrigated 0.63 (Hectare) 0.63
41 87 Private Irrigated 0.002 (Hectare ) 0.002
42 88 Private Irrigated 0.014 (Hectare ) 0.014
43 89 Private Irrigated 0.128 (Hectare ) 0.128
44 9 Private Irrigated 0.089 (Hectare ) 0.089
45 91 Private Irrigated 0.006 (Hectare ) 0.006
46 92 Private Irrigated 0.121 (Hectare ) 0.121
47 97 Private Irrigated 0.939 (Hectare ) 0.939
48 99 Government Bhujal 0.045 (Hectare ) 0.045
Village: Salaiya Ganji

49 221 Government Bhu jal 0.115 (Hectare) 0.115
50 224 Private Irrigated 0.705 (Hectare ) 0.705
51 225 Government Rasta 0.055 (Hectare ) 0.055
52 227/1 Private Irrigated 0.528 (Hectare ) 0.528
53 227/2 Private Irrigated 1.315 (Hectare ) 1.315
54 228/1 Private Irrigated 0.033 (Hectare ) 0.033
55 228/2 Private Irrigated 0.416 (Hectare) 0.416
56 228/3 Private Irrigated 1.147 (Hectare ) 1.147
57 243/2 Private Irrigated 0.635 (Hectare ) 0.635
58 244 Private Irrigated 0.078 (Hectare ) 0.078
59 245 Government Bhujal 0.175 (Hectare) 0.175
60 246 Private Irrigated 0.341 (Hectare ) 0.341
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61 247 Private Irrigated 0.272 (Hectare ) 0.272
62 250/1 Private Irrigated 0.002 (Hectare ) 0.002
63 250/2 Private Irrigated 0.001 (Hectare) 0.001
64 250/3 Private Irrigared 0.002 (Hectare ) 0.002
65 71 Private Irrigated 0.773 (Hectare ) 0.773

Total 17.802

[F. No. SAG/38010/10/Sagar Ring Road-I11/LASA/2022/3(a)/3A]
SHAIKH AMINKHAN, Director
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